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Agricultural Information Units
*2185. Star! InderJh Lai Malhotra:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) the number of Agricultural In­
formation Units established in various 
States in the country;

(b) whether any unit has been es­
tablished in the State of Jammu and 
Kashmir; and

(c) if not, the reasons therefor?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) 16 Agricul­
tural Information Units have been es­
tablished in various States and Union 
Territories

(b) No, Sir

(c) No scheme has so far been re­
ceived from the Government of Jammu 
and Kashmir

Diversion of Frontier Mall

•2186. Shri Daljit Singh: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that the 
route of Frontier Mail is being change- 
ed from Amritsar to Pathankoi

(b) whether a representation has 
been received by Government for the 
fevision of decision; and

(c) if so, the action taken thereon’
The Depnty Minister ol Railways 

(Shri Shahnawax Khan): (a) and (c). 
A statement is laid on the Table of 
titie Sabha. [See Appendix VII, annex- 
ure No. 107].

(b) Yes.

Knls-Delhi Air Link
. n  f  Shri Bam Krishan Gupta: 

** i  Sbri DalJU Singh:
Will the Minister of Transport and 

Communications be pleased to state 
st what stage is the scheme for link­
ing o f Kulu with Delhi by air?

The f e w  Minister «* Ohm * * * -
tten (Sbti MohtadHlBh The scheme la
still under examination.

Roarkela Thermal 8 tattoo

*ZIU. { Shri Sabodh Hansda: 
Shri 8. C. Samanta:

Will the Minister of Irrigation aafl 
Power be pleased to state:

(a) whether there is any scheme for 
co-ordinated operation at the Rourkela 
Thermal Power Station with the 
Hirakud Hydro Electric System;

(b) whether the scheme has been 
implemented: and

(c) if so, since when’

The Deputy Minister of Irrigation 
and Power (Shri Hathl): (a) Yes, Sir.

(b) Not yet.
(c) Docs not arise

Air Accidents

1 Shri Ham Krishan Gupta: 
Shri Kesbava:
Shri N. M. Deb:
Pandit D. N. Tiwary:
Shri D. C. Sharma:

W ill the Minister of Transport and 
Communications be pleased to state:

(a) the details of air accidents 
which have taken place since 1st Janu­
ary, 1959 in which aircrafts of the Air 
India International and the Indian Air­
lines Corporation were involved;

(b) the reasons for each accident; 
and

(c) the extent of loss sustained in 
each accident?

The Depnty Minister ot Civil Avia­
tion (Sbri Ahmed MaWnddin): (a) to 
ic). A statement giving the requisite 
information is laid on the Table. [S it 
Appendix VII, annexure No. 106].




